In the Court of Sh. Vikash Shukla, H.p.A.s., Marriage Officer-cum-Sub-Divisional
Magistrate, Sujanpur, Distt. Hamirpur (H. P.)

In the matter of :

1. Sushil Kumar aged 26 years s/o Sh. Mehar Singh, r/o Village Bhatani, P.O. Jol Lambiri,
Tehsil Sujanpur, District Hamirpur (H.P.).

2. Savita Kumari aged 21 years d/o Sh. Vijay Kumar, W. No. 3, r/o Village Sawana, P.O.
Banalag, Tehsil Bamson at Toni Devi, District Hamirpur (H.P.) .. Applicants.

Versus
General Public .. Respondent.
Subject.—Notice of the Intended Marriage.

Sushil Kumar aged 26 years s/o Sh. Mehar Singh, r/o Village Bhatani, P.O. Jol Lambri,
Tehsil Sujanpur, District Hamirpur (H.P.) and Savita Kumari aged 21 years d/o Sh. Vijay Kumar,
W. No. 3, r/o Village Sawana, P.O. Banalag, Tehsil Bamson at Toni Devi, District Hamirpur (H.P.)
have filed an application in the court of undersigned under section 5 of Special Marriage Act, 1954
in which they stated that they intend to solemnize their marriage within three months of calendar.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 08-01-2026. The objections received after 08-01-2026 will not be entertained
and marriage will be registered accordingly.

Issued today on 19-11-2025 under my hand and seal of the court.

Seal. Sd/-
(SH. VIKASH SHUKLA, HAS.),

Marriage Officer-cum-Sub-Divisional Magistrate,

Sujanpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Sh. Abhishek Dogra s/o Shri Karam Chand, r/o Village Upper Darogan, P.O. Thana
Mandi, Tehsil Bamson at Tauni Devi, District Hamirpur (H.P.) Pin-177 022.

2. Smt. Reenu Kumari d/o Sh. Joginder Singh, r/o Village Dipur, Tehsil Ghumarwin,
District Bilaspur (H.P.) .. Applicants.

Versus



General Public

Subject.— Notice for Registration of Marriage.

Sh. Abhishek Dogra & Smt. Reenu Kumari have filed an application U/S 5 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents before the court of undersigned
in which they have stated that they intend to solemnize their marriage within next three calendar
months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 17-12-2025. In case no objection is received by 17-12-2025, it will be
presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 18-11-2025.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sub-Division Hamirpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Sh. Rohit Kumar s/o Shri Duni Chand, r/fo V.P.O. Lambloo, Sub-Tehsil Lambloo &
District Hamirpur (H.P.).

2. Smt. Anjli Kumari d/o Sh. Raj Kumar, r/o V.P.O. Lambloo, Sub-Tehsil Lambloo &
District Hamirpur (H.P.) .. Applicants.

Versus
General Public

Subject.— Notice for Registration of Marriage.

Sh. Rohit Kumar & Smt. Anjli Kumari have filed an application U/S 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents before the court of undersigned
stating therein that their marriage ceremony has been performed on 03-11-2025 at Bharmari Devi
Jan Kalyan Sanstha (Regd. No. 00616) 22 mansa devi Market Sector 4 Panchkula Haryana
according to Hindu rites and customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 23-12-2025. In case no objection is received by 23-12-2025, it will be



presumed that there is no objection to the registration of the above said marriage and the same will
be registered accordingly.

Issued under my hand and seal of the court on 19-11-2025.

Seal. Sd/-
Marriage Officer-cum-Sub-Divisional Magistrate,
Sub-Division Hamirpur, District Hamirpur (H.P.).

In the Court of Sh. Sanjeet Singh, HPAS, Marriage Officer-cum-Sub-Divisional Magistrate,
Hamirpur, District Hamirpur (H.P.)

In the matter of :

1. Sh. Vinod Kumar s/o Shri Nasib Singh, r/o Village Kaloh, P.O. Bhater, Tehsil Bamsan
at Tauni Devi, District Hamirpur (H.P.).

2. Smt. Rachna Devi d/o Sh. Kalu Ram, r/o Village Sokani Da Kot, P.O. Khanyara,
Tehsil Dharamshala, District Kangra (H.P.) .. Applicants.

Versus
General Public

Subject.— Notice for Registration of Marriage.

Sh. Vinod Kumar & Smt. Rachna Devi have filed an application U/S 15 & 16 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents before the court of undersigned
stating therein that their marriage ceremony has been performed on 16-09-2025 at Santoshi Mata
Mandir Hamirpur, Tehsil & District Hamirpur (H.P.) according to Hindu rites and customs.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage may file his/her objections personally or in writing
before this court on or before 26-11-2025. In case no objection is received by 26-11-2025, it will
be presumed that there is no objection to the registration of the above said marriage and the same
will be registered accordingly.

Issued under my hand and seal of the court on 27-10-2025.
Seal. Sd/-

Marriage Officer-cum-Sub-Divisional Magistrate,
Sub-Division Hamirpur, District Hamirpur (H.P.).
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